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manufacture of which has beer taken
up in the country. The requisite
quantity of steel has been procured by
the State Government. According to
the information furnished by the
‘State authorities 4in May 1964, the
bridge is expected to be completed by
June, 1965.

Baby Food
1715. Shrimati Savitri Nigam: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state:

(a) whether  Government have
taken any decision to get the baby
food sold through the agency of Price
Resistance Movement Oraganisers to
the consumers without middleman in
the Capital; and

(b) if so, the broad outlines of the
decision?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy): (a)
No, Sir.

(b) Does not arise.
IA.C.

Shri Himatsinghji:
Shri Hukam Chand
1716. Kachhavaiya:
Shri Solanki:
[Shri Narasimha Reddy:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether it ig a fact that ser-
vices of Junior Office Assistants in the
Indian Airlines Corporation are ter-
minated before the completion of two
years of their service and the same
people are re-employed; and

(b) if so, the reasons therefor?

The Minister of Civil Aviation (Shri
Kanungo): (a) and (b). No, Sir. The
Corporation have however, reported
that in two cases services of two
junior assistants were terminated be-
cause of re-assessment of staff strength
as a result of which certain employees
were rendered surplus. These two
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junior assistants were later offered
fresh appointments when vacancies
arose. One of them accepted the offer
and joined while the other did not re-
port for duty. At the time of termi-
nation of their services the persons
concerned had rendered about two
months’ services. This does not take
into account cases where appointments
may have been made against short-
term vacancies.

Lists of S.Cs & S.Ts

1717. Shri Hem Raj; Will the Minis-
ter of Social Security be pleased to
state:

(a) the progress made in finalising
the lists of the Scheduleq Castes and
Scheduled Tribes; and

(b) when these wil] be published?

The Deputy Ministes in the Minis-
try of Law (Shri Jaganatha Rao): (a)
and (b). Proposals for the revision
of the lists of Scheduled Castes and
Scheduled Tribes have now been re-
ceived from practically all the States

and are under examination. Deci-
sions will be taken as early as
possible.
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Caravelle for Indiam Airlines
Corporation

1719. Shri P. C. Boreoah: Will the
Minister of Civil Aviation be pleased
to state:

(a) whether the fourth Caravelle
ordered by the Indian Airlines Cor-
poration has been received; and

(b) if so, when and on what route
it has been put for service?

The Minister of Civil Aviation (Shri
Kaungo): (a) Yes, Sir.

(b) The aircraft arrived in India
on 2nd December, 1964. The fourth
Caravelle aircraft will commence sup-
plementing the capacity provided by
Caravelles effective from 1-4-1965
and the question of providing Cara-
velle services on the following addi-
tional sectors is under consideration:

Calcutta|Madras
DelhiiStinagar]Delhi
Madras!Bangalore|Madras
Bombay!Bangalore;Bombay.

Election Symbols

1720. Shri H. C. Soy: Will the
Minister of Law be pleased to state:

(a) whether it is a fact that after
ithe merger of Jharkhand Party in
Bihar with the Indian National Ceng-
ress Party and the P.SP. with
Soeialist Party, the election symbols
reserved for these political parties
now merged, have been affected; and

(b) if so, in what way and to what
extent?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
and (b). (i) According to the infor-
mation received in the Election Com-
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mission from the Jharkhand Party in
Bihar, it has not finally merged with
the Indian National Congress; the
Election Commission, therefore, con-
tinues to recognise it as a separate
political party functioning in that
State, with the election symbol ‘Cock’
reserved for it.

(ii) Being satisfied that the former
Praja Socialist and Socialist Parties
have ceased to exist as separate
political parties and have merged to
form the Samyukta Socialist Party,
the Election Commission has accord-
ed recognition to the last-named
party, and has allotted the election
symbol ‘Hut’ to it. The election
symbol ‘Tree’ has been removed from
the list of such symbols,
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